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Decisions or Advisory Panel on 
FAllllneerllll Indu.try 

3762. SHRl HIMATSINGKA 
SHRI S. K. TAPURIAH: 

Will the Minister of WORKS, HOUS
ING AND SUPPLY be pleased t~ atato: 

(a) Whether the ~on.tltuted AdvilOry 
Panel on enaineerina Industry, at III first 
meetinl held in the third week of Septomber, 
1968 dilC1lSled tho quallon or dlvmll'ytnl 
production with a view to dovelopinl 
and producinl .ubstitutoa for itOl1ll ror 
which India depend. on imports; 

(b) If 10, the doc:iaion. llke1! at tho moot
inl for the purpoae; and 

(e) the major itema for which Ind!. II 
to depend totally on imports 7 

THE DEPUTY MINISTER IN nIB 
MINISTRY OF WORXS HOUSING 
AND SUPPLY (SHRJ IQBAL SINGH): 
CaJ and (b): The q_tloo 01 mulmum 
poIIib\c utlllaadoa or domeItlc ealMdt1 
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throuah Import substitution was discussod 
in a aeneral way and the representatives of 
the EnsJneerlng Industry were urged to 
diversify their production in fields where 
there was inadequate indigenous capacity. 

(c) A statement indicating the major 

representative items furnished by the 
Directorate General of . Technical 
Development for which India has broadly 
to depend on imports. is laid on the Table 
of the House. [Placed in Library See No. 
LT-2600 I 68.1 

Devp!opmnt Programmes For Calcutta 

3763 Shri S. K. TAPURJAH. Will the 
Minister of HEALTH. FAMILY PLAN· 
NING AND URBAN DEVELOPMENT 
be pleasd to state: 

(a) whether during her visit to Calcutta 
in September. 1968. the Prime Minister 
diocussed with the Governor and Officials 
the development prollrammes for Calcutta; 

and 

(b) if 50. the nature thcrc;of and action 
taken thereon ? 

THE DEPUTY MINISTER TN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP. 
MENT (SHRI B. S. MURTHY;: (a) and 
(b): The Governor of West Bengal met 
the Prime Min ister in New Delhi on the 
2nd September. 1968. It was decided 
at this meeting that the Government 
of India would provide an additional sum of 
Rs. 2. 3 crores for specific schemes of deve· 
lopment in the Calcutta Metropolitan area 
to be settled in consultation with the State 
Government. During her visit to Calcutta 
later in September; the Prime Minister did 
not have occasion to discuss the develop. 
ment prollrammes of Calcutta "lIh lh~ 
Governor and Officials of the West Bengal 
Government. 
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Remittenceo sent abroad 

3765. SHRI JYO.1IRMOY BASU; 
\\ ill the Minister of FINANCE be pleased 
to state: 

(a) The total amount remittod abroad 
as (i) profits, (ii) royalties. ( iii) fees. 
( iv) commissions. and (v) interests 
from Tadia from 194849 to 1967-68, year· 
wise; and 

(b> The share of private leCtor com· 
panies in the total remittances from 
1948-49 to 1967~. year.wise ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DBSAI): (a> and (b). A 
statement lhowiDl the remltt_ made 
abroad ,Ince 1 ~57 IIIIdIr variODl J.d, 




